IN THE NATIONAL COMPANY LAW TRIBUNAL, NEW DELHI
SPECIAL BENCH

ITEM No. 5
(IB)-1464(PB)/2018

IN THE MATTER OF:

a’XYKno Capital Services Pvt. Ltd. Applicant/petitioner
Vs.
Rattan India Power Ltd. ....  Respondent

Order under Section 9 of Insolvency & Bankruptcy Code, 2016

Order delivered on 24.02.2020

Coram:
DR. DEEPTI MUKESH
HON’BLE MEMBER (JUDICIAL)

SH. S.K MOHAPATRA
HON’BLE MEMBER (TECHNICAL)

PRESENT:-
For the applicant -

ORDER

IA-1351(PB)/2020

This is an application filed by the operational creditor
seeking early hearing of the application. The original application
is fixed for hearing on 18.03.2020. In view of the heavy board the

matter will be heard on merit on the same date.

IA-1351(PB) /2020 stands disposed of.
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MEMBER (TECHNICAL) MEMBER (JUDICIAL)

24.02.2020
Ritu Sharma



